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1. FRraferfars RstafSr wyrognit Qs wram wstan)

[Translate the following English to Bengali]

25 Marks

In the famous statue called the Declaration of Right, the two
houses utter not a syllable of “a right to frame a Government for
themselves”. You will see that their whole care was to secure the
religion, laws and liberties that had been long possessed and had been
lately endangered. They state in the first place to do as their ancestors
in like cases have usually one for vindicating their ancient rights and
liberties to declare, and them they pray the king and queen, that it
may be declared and enacted, that all and singular the rights and
liberties asserted and declared are the true ancient and indubitable
rights and liberties of the people of this kingdom.

You will observe that from the Magna Carta to the Declaration of
Right, it has been the uniform policy of our Constitution to claim and
assert our liberties as an entailed inheritance derived to us from our
forefathers and to be transmitted to our posterity. By this means, our
Constitution preserves a unity in so great a diversity of its parts. This
policy appears to me to be the result of profound reflection, or rather
the happy effect of following nature, which is wisdom without
reflection and above it. A spirit of innovation is generally the result of
a selfish tempter and confined views. People will not look forward to
posterity who never look backward to their ancestors. Thus, by
preserving the method of nature in the conduct of the state, in what
we improve, we are never wholly new; in what we retain, we are
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never wholly obsolete. By adhering in this manner and on those
- principles to our forefathers, we are guided not by the superstition of
antiquarians, but by the spirit of philosophic analogy.

In this choice of inheritance, we have given to our frame of
polity the image of a relation in blood, binding up the Constitution of
our country with our dearest domestic ties, adopting our fundamental
laws into the bosom of our family affections, keeping inseparable and
cherishing with the warmth of all their combined and mutually

reflected charities, our state, our hearts, our sepulchers, and our
altars.

Though the same plan of a conformity to nature in our artificial
institutions and by calling in the aid of her unerring and powerful
Instincts to fortify the fallible and feeble contrivances of our reason,
we have derived several other, and those no small benefits, from
considering our liberties in the light of an inheritance. Always acting as
if in the presence of canonized forefathers, the spirit of freedom,
leading in itself to misrule and excess, is tempered with an awful
gravity. This idea of a liberal descent inspires us with a sense of
habitual, native dignity. By this means our liberty becomes a noble
freedom. It carries an imposing and majestic aspect. It has a pedigree
and illustrating ancestors. It has its bearings and-its ensigns armorial.

It has its gallery of portraits; its monumental inscriptions; its records,
evidences and titles.
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[Translate the following Bengali to English]
25 Marks
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3.

5feT® AT Yooo0-d¢00 *N=a Wiwy NNFR® 7 &N
a0 fREw s=°nf R 671 S [Write an Essay on
one of the following topics in Bengali within 1000-1500
words].

30 Marks
[i] o255 R SfSTany wraat ar| (Legal Steps taken to

- curb down domestic violence against women.)

[ii] T fIo1R R=f&e < o SraiFs | Justice delayed

justice denied.)

AGITO AFT Yoo-oo *Iara Wray Frnfeifirs ey Boy
AWM AFSTIRT 67T FET [Write a report in Bengali for
Newspaper on the following topic within 600-800 words.]

20 Marks

OPN G N NMIHfed Ao | [Drug addiction in young
generation.]
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